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MR. DEPUTY-SPEAKER: Mr. Jain
you can continue tomorrow. a

18 hrs.

PAPERS LAID ON THE TABLE --
Contd.

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
VASANT SATHE): On  behalf of
Shri Sawai Singh Sisodia, I beg to.
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[Shrj Vasant Sathe]

“lay on the Table a copy each of Noti~
fication Nos. 62/81-Central Excise t¢
73/81-Central Excises [GSR 192(E)
to 203 (E)] (Hindi and English ver-
sions) published in Gazette of Indin
-dated the 25th March, 1981 together
with an explanatory memorandum re-
garding introduction of certain modi-
fications in the excise duty exemption
schemeé for. specified items manurac-
tured” by small scale manufacturers,

issued under the Central Excise Rules,-

1944. ({Placed in Library. See No.
LT-2104/81].

18.01 hrs.

HALF-AN-HOUR DISCUSSION

SPECIAL ATTENTION FOR
WATER DURING SIXTH PLAN

DRINKING
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